Bye-Election 1o the Bilar Lepisiative Council,
2021 in place of Shii Tanveer Akhiar

Conduct of Elections Rules, 1961
(Statutory Rules and Order)

FORM 21B
[Seerule 11 (1)]

(For use in Election to fill a casual vacaney when seal is uncontested)

Declaration of the result of Blection qjmda_r suh-sutfmn (2) uf scntmn "53 of ﬂ:e.
‘Representation of the People Uk . 1 R A P R o S Lo

Election to the Legislative Council of Bihar(State) by the elected moembers of
Legislative Assembly,

In pursuance of the provisions contained in sub-section(2)*/sub-seeton{3)* of
section 53 of the Representation of the People Act, 1251, read with sub-rule (1) ofrule 11

of the Conduet of Elections Rules, 1961,

1 declare that —

Smt. Rozina Nazish (Name), Road Mo.-2, Shantibagh, New Karimganj, P.5.- Gaya(Civil
Line), P.O. & Dist. Gaya, Pin-823001 (Address), sponsored by Janata Dal [United]
(name of the recopnised/registesed political party) has been duly elected to fill the
vacancy caused in that House by the death of Sh. Tanveer Akhtar.

Place: PATNA
Date: 27.08.2021 :
L: 2y
27
(Senjay Kumar Agrawal, 1AS)
Returning Officer
Bye-Election to the Bihar
Legislative Couneil, 2021
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